To Regularize the Unauthorized Colonies

804. Shri Gopal Kanda, M.L.A.: Will the Urban Local Bodies Minister be
pleased to state-

(a) whether there is any proposal under consideration of the
Government to regularize the unauthorized Colonies in Sirsa city;
and

(b) if so, the time by which the abovesaid colonies are likely to be
regularized ?

Dr. Kamal Gupta, Urban Local Bodies Minister, Haryana

(@) Sir, Town and Country Planning Department had invited applications
on their portal from Resident Welfare Association & Developers and
approximately 1300 colonies applications have applied in the state
out of which approximately 845 colonies fall within the municipal
limits.

(b) No specific proposal has yet been received from the Municipal
Council, Sirsa to regularize the unauthorized colonies in Sirsa city.
Action will be taken as soon as such proposal is received from

Municipal Council, Sirsa as per guidelines issued.
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